[LIST OF CASES WHERE CASE MANAGEMENT HEARING WAS HELD DURING THE MONTH OF March-2025
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ISSUES WITNESSE EVIDENCE WITNESS TS NTS EARING
S ES DATE

ISH. SANJEEV KU. 1301, [Suit forCS COMM--09.12.2024 [N.S. 2.04.2025/02.04.2025/02.04.202 [16.04.2025 [16.04.202
IAGGARWAL, DISTRICT] [Extension [Recovery l1352/20225 ICHAUDHARY 51 53
WUDGE (COMMERCIAL Block, Tis| S. MUNICIPAL
ICOURT)-01 [Hazari ICORPORATION
(Courts, IOF DELHI
IDelhi
1301, [Suit folCS COMM--04.07.2024 [RAM NIWAS---- 8.04.2025/08.04.2025/08.04.202 [22.04.2025 [22.04.20 [Nil
[Extension [Recovery [729/2024 IGOEL VS| 5 l25
[Block, Tis| IMUNICIPAL
[Hazari ICORPORATION
ICourts, F DELHI
Delhi
1301, [Suit forlCS COMM-+04.09.2024 [MOHINDER  |-- [04.04.2025[04.04.2025/04.04.202 [22.04.2025 [22.04.20 [Nil
[Extension [Recovery 59/2024 [KUMAR 5 l25
[Block, Tis| ISHARMA VS|
[Hazari IBIJENDER
[Courts, ISAXENA
Delhi
2 |[SH. RAJESH KUMAR GOEL,CENTRAL 1306 ICS (COMM) [2928/21 25.08.2021 [SATISH INA 20.03.2025[29.03.2025/03.04.202 [19.04.2025 [28.04.20
[DISTRICT JUDGE| [BANSAL VS| 15 25
I((COMMERCIAL COURT)-02 [TECHNOMAC
[POWER
[PROJECTS PVT
[LTD
1306 ICS (COMM) [1486/23 07.11.2023 [SHIB DASSNA 22.03.2025[22.03.2025/04.04.202 [17.04.2025 [25.04.202|
JAND SONS PVT| 5 5
ILTD VS. M/§
[HARYANA
IMACHINERY
ISTORE
1306 ICS (COMM) [1388/24 17.12.2024 [RAKESH INA 24.03.2025[24.03.2025(01.04.202 [17.04.2025 [22.04.20
[KUMAR 5 l25
IMITTAL VS|
IM/S
[TODARPUR
JAGRO
[PRODUCTS PVT|
TN
1306 ICS (COMM) [1042/2023 [18.07.2023 PYOTI GIRI VS20.03.20[05.04.2025/05.04.2025[17.04.2025/24.05.2025 [31.05.202
[PROMILA 25 28.04.2025[28.04.2025[08.05.202 5
IRATTI 5
1306 ICS (COMM) [1314/24 28.11.2024 [OM INA [17.04.2025 [17.04.2025 [28.04.202 [14.05.2025 [14.05.202
INTERNATION 5 5
AL VS SHREF
AHALAXMI
[HARDWARE
1306 ICS (COMM) |1592/22 01.07.2022 [MODERN 24.03.20(05.04.2025(05.04.2025[14.04.202508.08.2025 [22.08.20
IMART PVT LTDj25 31.05.2024 [31.05.2024 [TO l25
S PANKA,] 17.05.2025,
IGUPTA
1.07.2025|
31.07.2025
I3 [SH. ILLA RAWAT, DISTRICT|ICENTRAL 303, [Suit forCS.COMM  [28.09.2024 [STATE  BANK09.01.20[25.04.2025[26.04.2025(01.05.2025/02.05.2025 [09.05.20
WUDGE, COMMERCIAL [Extension [Recovery I56/2024 IOF INDIA VS24 25
ICOURT-03 [Block, Tis| [RAJ KUMARI
[Hazari
[Courts,
Delhi
4 [MS ANIL KUMAR SISODIA,CENTRAL 04 IRECOVERY [CS (COMM)+03.09.2024 [RAMCHARAN [12.03.20[PE- BEFORE [BEFORE [BEFORE [22.05.202[NIL
[DISTRICT JUDGE), [EXTENSIO 952/2024 IBANSAL 25 22.04.2025[PE- IDE- I22.05.2025 |5
ICOMMERCIAL COURT-04 [N BLOCK] ICONSTRUCTIO 123.04.202 [22.04.2025/06.05.202
[THC IN PVT. LTD. VS| 5, 5
IDELHI IDELHI JAL 24.04.2025
[BOARD AND| IAND
JANRS. 25.05.2025
InK
1304 IRECOVERY [CS (COMM)-08.04.2024 [AMEET SINGHI20.03.20|PE- [PE- BEFORE [BEFORE- [13.05.202[NIL
[EXTENSIO K43/2024 ILONGANI  VSJo5 [14.04.2025 [14.04.2025 [DE- 13.05.2025 |5
IN  BLOCK]| ISATPAL IAND [28.04.202
[THC [BHASIN [15.04.2025 5
IDELHI IDE-
28.04.2025
IAND
5 [SH. MANOJ KUMARICENTRAL mil
[IDISTRICT JUDGE|
(COMMERCIAL COURT)-05
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ISH. NIKHIL CHOPRA, DJ|CENTRAL k1o ICS (COMM) [24/2024 04.01.2024 [AMIT KHANNA/06.03.20[PE- 4.04.2025(08.05.202 [15.05.2025 [15.05.202[NA
ICOMM-06 TIS HAZRI COURT] S. KULDEEP [25 24.04.2025 5 5
ICENTRAL DELHI & 25.04.25
DE
08.05.2025)
9.05.2025
u1o ICS (COMM) [990/2024 [10.09.2024 [BINDAL IPE- 7.04.2025(01.05.202509.05.2025 /09.05.20 [NA
ARKETING 7.04.2025 25
S. GURMEET| & 14.04.25
[KAUR DE
1.05.2025
5.05.2025
Z500) ICS (COMM) [04.12.2024 [29.03.2024 [G.K. MEHTA| IPE- [22.05.2025 [27.05.2025002.06.2025 [02.06.20 [NA
S. KISHAN| 22.05.2025 l25
[KUMAR & ANR. &
23.05.2025
DE
27.05.2025
&

7 [SH. MUKESH KUMARICENTRAL 1302 ICS(COMM) |496/2024 [23.04.2024 [SURENDER 18.02.20 - - S 109.05.2025 [16.05.202|
IGUPTA, DISTRICT JUDGE, [KUMAR 25 5
ICOMMERCIAL COURT-07 VERMA \E|

CD

18 [SH. GORAKH NATH|CENTRAL il
IPANDEY, DISTRICT JUDGE,|
ICOMMERCIAL COURT

19 [SH. DEEPAK GARG,/CENTRAL [309 THIRD[CS (COMM.) [CS/COMM./ [06.12.2024 JSh Rajendero3.03.20|Plaintiff ITHIN 10WITHIN fon requestjon
IDISTRICT JUDGE,| [FLOOR 1342/2024 [Kumar Gupta Vs25 levidence  [DAYS 10 DAYS fafter therequest
ICOMMERCIAL COURT-09 IEXTENTIO IMunicipal 20.03.2025 conclusion fafter thel

IN BLOCK ICorporation  of] of evidene fconclusio
IDelhi of
levidene
1309 THIRDICS (COMM.) [CS/COMM./ [30.07.2020 [MONSTER 05.03.20[POSSIBILI WITHIN ITHIN fon requeston
[FLOOR 1077/2020 [ENERGY 25 OHIWO TWO fter therequest
[EXTENTIO ICOMPANY V. [SETTLEM WEEKS |[WEEKS [conclusion fafter the|
IN BLOCK ISHREE [ENT of evidene fconclusio
[PARVATI of
IFITNESS HUB| levidene
[PRIVATE
I rnrTen
1309 THIRDICS (COMM.) [CS/COMM./ [21.05.2024 [Saurabh Gupta18.03.20 [EVIDENCE]
IFLOOR 1624/2024 s Harishf25 IS GOING
[EXTENTIO [Kumar ION
IN BLOCK BEFORE
ILOCAL
ICOMMISSI
IONER
1309 THIRDICS (COMM.) [CS/COMM./ [08.01.2025 [MAMAN 26.03.20(Plaintiff TTHIN ITHIN Jon requeston
[FLOOR [26/2025 ICHAND V25 levidence [TWO TWO lafter therequest
IEXTENTIO IMunicipal 15.04.2025 WEEKS EEKS |eonclusion [after the]
IN BLOCK ICorporation  of] f evidene [conclusio
IDelhi of
levidene
1309 THIRDICS (COMM.) [CS/COMM./ [30-05-2024 [Panasonic 24.03.20[SCHEDUL [WITHIN ITHIN Jon requeston
[FLOOR 1660/2024 [Holdings 25 |E FORTHREE [THREE fter therequest
[EXTENTIO ICorporation  V: [EVIDENCEWEEKS EEKS  fconclusion fafter thel
IN BLOCK INew Ashol BE FIXED| of evidene fconclusio
atch Company| IBEFORE I of
IOrs ILOCAL levidene
ICOMMISSI
AIDD
1309 THIRD|CS (COMM.) [CS/COMM./ 28.03.20[DISPOSED
[FLOOR 1306/2025 25 IOFF
[EXTENTIO
[N BLOCK
1309 THIRDICS (COMM.) [CS/COMM./ [13.02.2025 [RAMESH 28.03.20[Plaintiff TTHIN ITHIN Jon requestjon
IFLOOR 187/2025 JAGGARWAL Vs25 levidence [TWO TWO lafter therequest
[EXTENTIO [Municipal 15.04.2025 WEEKS ~ WEEKS [conclusion [after the
IN BLOCK ICorporation  off f evidene [conclusio
IDelhi of
levidene

o [SH. AJAY PANDEY,CENTRAL [307 ICivil ICS 20-11-2024 [Asha Rani Vs---- -—- F--- --- --- --- F---
IDISTRICT JUDGE,| COMM)/127, ICholamandalam
ICOMMERCIAL COURT /2024 IMS General

[[nsurance Col
ILtd
307 Civil ICS [20-12-2024 [Vishal Khanna [--- - F--- - F--- F--- F---
COMM)/14 s M/s Shrimad|
9/2024 [India Privatef
ILimited




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING
ROOM
1307 (Civil ICS 01-11-2023 [PHI LEARNING---- - F--- - --- --- F---
COMM)/146| IPRIVATE LTD|
13/2023 s JB(Q
[PUBLISHERS
JAND
[DISTRIBUTORS
1307 [Civil ICS 25-10-2024 [VIKAS VERMA}---- -—- F--- -~ --- --- F---
COMM)/118 s MUNICIPAL
8/2024 ICORPORATION
IOF DELHI
07 ICivil ICS 12-07-2023 [ROMIT GARG---- - F--- - |--- |--- F---
COMM)/101 s SURESH|
/2023 ICHANDRA
ISHARMA
1307 (Civil ICS 18-09-2021 [DINESH JAIN|---- - F--- - F--- --- F---
COMM)/94 IPROP OF M/S|
6/2021 ISIDDHARTH
[NTERNATION
AL Vs P B
IRETAIL PVT)
ILTD
1 [SH. S.S RATHI, DISTRICTICENTRAL [310 ICS (COMM) [CS (COMM)/131}28-11-2024 [SH RAVI07.03.20F ILC |As pe!
WUDGE, COMMERCIAL IKUMAR 25 lappointed forder,
ICOURT JAGGARWAL Vg ffor [parties  t
ISMT. TARUNA levidence  [file list off
IBANSAL recording [witnesses,
if any,
ithin 15
d £
10 °S (COMM)  [CS (COMMY/13817-12-2024 [SHRI ISHWAR}10.03.20} F |As per|
IDASS 25 rder,
IKHETWANI V! referred t
ISHRI PRAMOD| [Delhi
IKUMAR  BEDI]| Mediation
JAND ORS [Centre,
[THC, Delhi
1310 ICS (COMM) [CS(COMM)/159)15-12-2023 [Ishwar ~ Chandj11.03.20 | ILC |As pe
IGoel Vs Charanjes ppointed jorder,
IDass Dines| ffor [parties  tof
[Kumar levidence  [file list off
recording  [witnesses,
if any,
within 15|
£
310 ICS (COMM)  [CS (COMM)/127}27-09-2023 |SANTOSH 12.03.20 |- ILC F
IYADAV Vs M/Sp5 lappointed
[TAURUS ffor
JAPPARELS PVT), levidence
ILTD. recording
1310 ICS (COMM) [CS (COMM)/113j09-08-2023 [SHRI SAMEER}18.03.20[PE- F |As peq]
ISETH Vs K K5 5.04.2025 rder,
[ENTERPRISES [parties  tof
ffile list of
itnesses,
fif any,
ithin 15
days fro
the date of
lorder.
+
1310 ICS (COMM) [CS (COMM)/480119-04-2024 [BHARTI 24.03.20F ILC |As pey
IKHUREJA  Vs25 lappointed jorder,
IMANOJ ffor [parties  tof
IKUMAR LAMBA| levidence  [file list off
recording [witnesses,
fif any,
ithin 15
days fro
the date of
rder.
N
1310 ICS (COMM) [CS (COMM)/746/08-07-2024 [M/s BHASIN27.03.20[PE- F |As pey]
[TIMBER 25 [16.04.2025 rder,
[TRADERS  V: [parties  t
IM/s AJAY| ffile list of
IKUMAR itnesses,
if any,
ithin 15
days fro
the date of
rder.
+



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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obey

1310 ICS (COMM) [CS (COMM)/104h9-09-2024 [M/S AHUJA]28.03.20[PE- - |As pe
IBOOK 25 23.04.2025 rder,
ICOMPANY PVT| [parties  tof
ILTD Vs M/§ ffile list off
IBISHNUPUR witnesses,
[PUBLIC if any,
[INSTITUTE OF within  15]
IMEDICAL ays from|
ISCIENCE the date of
lorder.
1310 ICS (COMM) [CS (COMM)/187j02-02-2024 [Ashish ~ Papersi28.03.20[PE- F |As pe!
[Pvt Ltd Vs Shreeles 13.05.2025 rder,
JOm Packers [parties  tof
ffile list off
[witnesses,
if any,
within 15|
days fro
the date off
rder.
4
2 (SH. RAVINDER BEDL|/CENTRAL [01 ICS COMM 1209/2024 [29.10.2024 [CANARA BANK[27.03.20
[IDISTRICT JUDGE, IV/S ANUJ VATS|25
ICOMMERCIAL COURT (14.04.2
024 PE
IAND
IDE-TO
IBE
AAVAPANAY
13 [SH. SANJEEV KUMAR|CENTRAL il
ISINGH, DISTRICT JUDGE,
ICOMMERCIAL COURT
iy [SH. ASHUTOSH KUMARJWEST il
IDISTRICT JUDGE|
((COMMERCIAL COURT)
15 MS. HEMANI MALHOTRA,|WEST ICS COMM [396/2024 l04-05-2024 |Aaa 13-02-2025 [17-04- [17-04-2025[17-04-2025}- - -
IDISTRICT JUDGH IPharmatrade 2025
I((COMMERCIAL COURT)-02 [Pvt Ltd V§
My
[Pharmacy Al
[Unit Of
[Family
ioalih O
ICS COMM [384/2024 2-05-2024 [M/s Worldfaj27-03-2025 27-03- [27-03-2025[27-03-2025/- - -
[Exports Pvij 2025
ILtd Vs M/
[Rmr Brand
ICS COMM [611/2023 18-08-2023 [QUANTUM [03-02-2025 03-03- |03-04- 3-04-
[HI TECH] 2025 2025 2025
[MERCHAND
[[SING P LTDj
[Vs BANGA]
[ELECTRONI
ICS PVT LTD
6 [SH. DIG VIJAY SINGH,WEST i
IDISTRICT JUDGE|
I((COMMERCIAL COURT)-03
h7[SH. SANJAY  JINDAL|WEST il
[IDISTRICT JUDGE
I((COMMERCIAL COURT)
18 [SH. AJAY GUPTA, DISTRICT|WEST il
WUDGE (COMMERCIAL
ICOURT)
l9[SH. NARESH  KUMARWEST il
[MALHOTRA, DISTRICT]
WUDGE (COMMERCIAL
ICOURT)
2o[SH. ANURAG SAIN,NEW DELHI |t [CS(COMM) |50/2024  |p4.05.2024 M/s _ Winprdi8.03.20 WITHIN |FILED __ [FILED _ |DATE NOTDATE  |FINAL
IDISTRICT JUDGE| oors Andf2s NE IGIVEN oT IARGUMEN|
((COMMERCIAL COURT)-01 indows LI P Vs EK IVEN [T/
h Rahul 6.06.2025



http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
http://10.199.37.2/swecourtis/kiosk/cases/cases.php?flag=civ_p&appFlag=ecourtis&principal=N#
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ICS(COMM) |85/2024  [04.06.2024 [SBI CAPITAL21.03.20 WITHIN TTHIN TLED IDATE NOT|DATE INAL
IMARKETS LTDj25 NE NE IGIVEN INOT IARGUMEN|
s BHARAT] EEK EEK IGIVEN [T/
ISANCHAR 1.05.2025
INIGAM LTD.
ICS(COMM) [708/2023  [22.12.2023 [M/S JAGAN}27.03.20[WITHIN ITHIN [NOT IDATE NOT|DATE [FINAL
INATH 25 IONE IONE [FILED IGIVEN INOT IARGUMEN|
[INDUSTRIES EEK EEK IGIVEN [T/
[THROUGH IT¢| [10.06.2025
JARTNER MR|
ISAURABH
JANAND Vs M/
cLprn
ICS(COMM) [B85/2023 [08.07.2023 [ICI EXPRESS[28.03.20[WITHIN TTHIN |NOT IDATE NOT|DATE  [FINAL
ILIMITED Vsi25 IONE IONE [FILED IGIVEN INOT IARGUMEN|
[PRACTIDESK WEEK EEK IGIVEN [T/
ISOLUTIONS 106.08.2025
[NDIA LLP
l21 [SH. VIDYA PRAKASH,/NEW DELHI |25 ICS (COMM.) W10 /2024 [09.05.2024 |Gaurav Goyal Vs04.03.20(WITHIN ITHIN [NOT [DATE NOT|DATE MISC.
IDISTRICT JUDGE| IM/s 25 IONE IONE [FILED IGIVEN INOT IAPPREAN
I((COMMERCIAL COURT) INkg WEEK EEK IGIVEN [CE
[nfrastructure 14.06.2025
ILimited
ICS (COMM.) 635/2024 [12.08.2024 [Sameer Narang1.03.20 WITHIN TTHIN [NOT IDATE NOT|DATE IMISC.
s ALLIANCE [25 NE NE IFILED IGIVEN INOT IAPPREAN
[TELENET PVT| EEK EEK IGIVEN [CE
[LTD. [16.05.2025
ICS (COMM.) 560 /2024 [18.07.2024 [Sunil  Kumanfi2.03.20[WITHIN |WITHIN |NOT IDATE NOT|DATE _ |MISC.
IGupta Vs Ms 25 IONE IONE [FILED IGIVEN INOT IAPPREAN
Silverglade: EEK EEK IGIVEN [CE
[nfrastructure 103.06.2025
IPvt Ltd
ICS (COMM.) 671/ 2024 |07.12.2023 [State Bank Offi2.03.20WITHIN ITHIN [NOT IDATE NOTDATE  MISC.
India Vs Riyasat25 IONE IONE [FILED IGIVEN INOT IAPPREAN
Al WEEK EEK IGIVEN [CE
Proprietor M/ 130.04.2025
ISufiya
[Enterprises
ICS (COMM.) |360 /2024 [24.04.2024 [Landschaft l17.03.20 WITHIN TTHIN [NOT IDATE NOT|DATE IMISC.
|Atelier Llp Vg5 NE NE IFILED IGIVEN INOT IAPPREAN
INkg WEEK EEK IGIVEN [CE
[nfrastructure 9.06.2025
ILtd
ICS (COMM.) |910 /2024 [14.11.2024 [B L  AGROR22.03.20(WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
[NDUSTRIES |25 IONE IONE [FILED IGIVEN INOT IAPPREAN
ILIMITED EEK EEK IGIVEN [CE
s URBAN| [28.07.2025
[EXPORTS
[PRIVATE
[LIMITED
Ics (comMM.) W5/ 2019 [28.07.2018 [CHOKHI [28.03.20[WITHIN TTHIN |NOT IDATE NOT|DATE  [MISC.
[DHANT 25 IONE IONE [FILED IGIVEN INOT IAPPREAN
RESORT  PVT| WEEK EEK IGIVEN [CE
ILTD V| [22.07.2025
[PARVATI
LAXMI|
[NFRATRUCTU
lor _pur 1T
ICS (COMM.) 146 / 2023 |01.09.2021 [TENEX 128.03.20WITHIN ITHIN [NOT IDATE NOTDATE = MISC.
[PIDILITE 25 IONE IONE [FILED IGIVEN INOT IAPPREAN
[[NDIA PVT| WEEK EEK IGIVEN [CE
ILTD. 131.07.2025
Vs M/S AEGIS
[TECHNOLOGY
JAND ORS.
ICS (COMM.) 372 /2024 [26.04.2024 [Expo Freight Pvi}i9.03.20 WITHIN ITHIN [NOT [DATE NOTDATE  MISC.
ILtd Vs Ritikkales NE NE IFILED IGIVEN INOT IAPPREAN
IStyles Llo WEEK EEK IGIVEN [CE
8.07.2025
ICS (COMM.) 674 /2023 |08.12.2023 [PAHARPUR [19.03.20 WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
ICOOLING 25 IONE IONE [FILED IGIVEN INOT IAPPREAN
[TOWERS LTD. WEEK EEK IGIVEN [CE
Vs  ROOTS 07.07.2025
ICOOLING
ISYSTEMS PVT|
[LTD.
22 [SH. VINEETA GOYAL,[NEW DELHI il
[IDISTRICT JUDGE|
((COMMERCIAL COURT)-03




DISTRICT COURT CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L REGI

23 [MS. SAVITA RAO, DISTRICT|SOUTH 12, New(Civil Suit ICS (COMM)22.05.2024 i icalo4.03.20withn  inl12.03.2025 [NIL INIL INIL 108.04.2025
WUDGE(COMMERCIAL ICourt 263/24 JAnd  Scientifiges eek
ICOURT) [Block-1 [Publishers  Pvt

ILtd Vs. Indian|

|Association  Of]

[Laboratory

[Physician
12, New(Civil Suit ICS (COMM)12.10.2022 [M/ S SKBj07.03.20withn  inj02.04.2025[NIL INIL INIL [27.03.2025
ICourt I580/22 [NFRATECH Vs |25 eek
Block-I IM/S

[KRISHNAMUR

THY AND CO|

JAND ORS
12, New(Civil Suit ICS (COMM)o1.07.2023 [M/S  GLOBUS24.03.20withn  inf17.04.2025 [NIL INIL INIL [27.05.2025
ICourt 399/23 [TRANSITOS |25 eek
Block-I [PRIVATE

ILIMITED  Vs|

IM/S CENTURY|

IMETAL

IRECYCLING

I rvrren
12, New(Civil Suit ICS (COMM)06.01.2024 [EMU LINES25.03.20withn  in24.04.2025[NIL INIL INIL INIL
ICourt 4/24 IPVT LTD VsJj2s5 eek
[Block-I IMunuswamy

[Rames
12, New(Civil Suit ICS DJj30.04.2024 |Geeta Passi Vs26.03.20/withn  inj09.04.2025[NIL INIL INIL [23.05.2025
ICourt 1303/24 JAmulya Homes |25 eek
Block-I
12, New(Civil Suit CS (COMM)10.01.2024 [Rajesh ~ Kumarj7.03.20withn  inf16.04.2025 [NIL INIL INIL [22.05.2025
ICourt R4/24 [Ranjan Vs. M/si25 eek
Block-I JArv Studio

24MS. ANURADHA SHUKLASOUTH il
IBHARDWAJ, DISTRICT
WUDGE(COMMERCIAL
ICOURT)

25 [SH. SANDEEP YADAV ISOUTH il

26 [SH. SANJEEV KUMARSOUTH 29, NewCommercial |CS (COMM)o07.06.2023 [[FFCO-MC S 09.04.2025} F 105.05.2025 [19.05.202[26.04.2025
ISINGH, COMMERCIAL ICourt 1355/2023 ICROP SCIENCE| IAND 5 IAND
ICOURT. Block-1T [PRIVATE 23.04.2025 [29.04.2025

[LIMITED VS

[[FFDC KBSK|

[PIRGAIN

IKUTUBGANJ
129, New[Commercial [CS (COMM)17.05.2024 [RAJ KUMARI24.03.20(14.04.2025 |- - - F F
ICourt [249/2024 IDHINGRA VS |25
Block-IT /S SUPER|

[KITCHEN &

[BAR PVT. LTD.

27 (SH. LOKESH KUMAR[SOUTH ko, NewlCS/COMMER [CS/COMM/313/01/2023 [PANASONIC 15/01/2 [ 9/10/202 - - I 16/04/202
ISHARMA, DISTRICT] ICourt ICIAL 13/2023 ILIFE 024 23 5
WUDGE(COMMERCIAL [Block-IT ISOULUTIONS
ICOURT) [INDIA P. LTD|

S AMIT]

[ENTERPRISES
ko,  NewCS/COMMER [CS/COMM/3[27/11/2019 [ASHISH g/o2/2 | l24/04/202 | - I [21/04/202
ICourt ICIAL B4/2019 JAGGARWAL VSlo24 23 5
[Block-IT IM/S  RACING|

[PROMOTIONS

[p. LTD.
ko,  NewCS/COMMER [CS/COMM/6[24/11/2022 [M/S POTHOS?21.02.20} [26/04/202 | + - [25/04/202
ICourt ICIAL 60/2022 ISOLUTIONS VS24 h 5
[Block-1T IM/S D. K|

ICHEMICALS P/

ILTD
ko,  New/CS/COMMER [CS/COM/12/[04/01/2022 [MERCHANTS [22/02/2 | 30/04/202 + F [28/04/202
ICourt ICIAL o22 ICOURIER  Plo24 b 5
Block-IT ILTD. VS SURYA

ICARGO




DISTRICT COURT S . DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGL

ko,  NewCS/COMMER[CS/COM/65 [19/11/2022 [STATE  BANK]28/02/2} F 3 - - [21/05/202
ICourt ICIAL /2022 F INDIA VSjo24 5
[Block-1T IRAJ KUMAR
ko,  New/CS/COMMER [CS/COM/60 [26/08/2023 [IV I30/05/2 | F F = = l07/04/202
[Court ICIAL /2023 ICOMMUNICATIj024 5
Block-1T N VS JAKSON|
[LTD.
ko,  New/CS/COMMER [CS/COM/38 [08/06/2023 [M/S NLMKpio/07/2 F F F - l14/05/202
(Court ICIAL l2/2023 INDIA SERVICEo024 5
Block-IT ICENTER VS
[POSCO
[POGGENAMP
JELECTRICAL
ISTEEL
ko, NewCS/COMMER [CS/COM/23 |04/09/2024 [M/S PUNAMjo3/07/2 F [28/10/202 | - I [21/04/202
ICourt ICIAL /2020 [PRIYADARSHI (024 23 5
[Block-IT INI VS AMMAN|
[ULLAH
ko,  NewCS/COMMER [CS/COM/54 [27/09/2023 [AKMY 25/09/2 | [26/11/2024} - I l22/05/202
(Court ICIAL /2023 IBUILDCON Plo24 5
Block-11 LTD. VS SM(
[ENTERPRISES
[p. LTD.
ko,  New/CS/COMMER [CS/COM/47 [08/10/2024 [MRS. BALAj11/02/2 | [26/11/2024F + - l06/05/202
ICourt ICIAL /2024 IDEVI VSpo25 5
Block-IT IMUNICIPAL
ICORPORATION
IOF DELHI
28|SH. LAL SINGH, DISTRICT|SOUTH-EAST 18 BLOCK 1CS(COMM) [760/2022  [02-08-2022 [PLANMAN 04-03- [20-03- 120-03- I25-04- I25-04-2025|05-04-
WUDGE ICONSTRUCTIO [2025 2025 2025 2025 2025
INS PVT LTD V:
IMOHAMMED
[FIROZ
ICS(COMM) 59/2023  [15-07-2023 [MAHAMMED [04-03- [20-03- [20-03- [25-04- I25-04-2025|05-04-
IFIROZ Vs2025  [2025 2025 2025 2025
[PLANMAN
ICONSTRUCTIO
INS PRIVATE|
[ILIMITED

29 [MS. NEELAM SINGH,[SOUTH-EAST nil
IDISSTRICT JUDGE

[30|SH. AJAY KUMAR JAIN ISOUTH-EAST

[31|MS. ANU GROVER BALIGA _[SOUTH-EAST[ni

132 |SH. BHUPESH KUMAR ISOUTH-EAST nil

33]MS. NEERA BHARIHOKE,[SOUTH-EAST nil

IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

B4 [MS. NIRJA BHATIAISOUTH-EAST [nil
IDJ(DIGITAL)-07, SOUTH|

I[EAST DISTRICT,




DISTRICT COURT CASETYPE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

L OM REGI NAME VS

135 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST i
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

136 |[SH.. PITAMBER DUTT,[EAST [209 IRECOVERY [255/2024 04-09-2024 [SHIVA 27-03- |- k. I . P.E-17-04
[DISTRICT JUDGE| JASPHALTIC 2025 2025 D.E.-
(COMMERCIAL COURT) IPRODUCTS l24-04-

[PVT.LTD. VS| 2025,
IBHUWAN [FINAL
ICHANDRA IARGUMEN|
IPANDEY [T-29-03-
2025
209 [RECOVERY [345/2023 19-11-2024 [MK STEEL VS(25-03- P.E-009-
IM/S ARIENP025 l04-2025
IGLOBAL [D.E.-21-04-|
RESTYLE 2025,
[PVT.LTD. [FINAL
IARGUMEN|
[T-28-04-
2025
[209 IRECOVERY [332/2024  [29-10-2024 [PUNJAB 22-03- P.E-19-04-
INATIONAL 2025 2025 D.E.
IBANK VS. M/ [25-04-
JANSH 2025,
[ENTERPRISES [FINAL
IARGUMEN|
[T-30-04-
2025
209 [RECOVERY [383/2024 [10-12-2024 [|ASHISH DANG{25-03- P.E-16-04-
S. DIVYARo25 2025 D.E.-
JARORA [23-04-
2025,
[FINAL
IARGUMEN|
[T-29-04-
2025
og [RECOVERY [B46/2024 [19-11-2024 |RICHCREDIT _[27-03- P.E-16-04-]
[FINANCE 2025 2025 D.E.q
[PVT.LTD. VS| [26-04-
M SAI UDYOG| 2025,
[NDIA [FINAL
[PVT.LTD. IARGUMEN|
[T-01-05-
2025

B7|MS. RUBY ALKA GUPTA,EAST Inil
[DISTRICT JUDGE|
I((COMMERCIAL COURT)

B8[SH. SANJEEV  KUMARNORTH-EAST]201 i Ics [106/2024 |VIPIN KUMAR[05.03.20/WITHIN 10[YES [NO DAYSTO  BBR5-03-
[MALHOTRA, DISTRICT] COMMERCI JAGGARWAL VS |25 IDAYS [PRIOR TOHEARD [2025 — P.E|
WUDGE (COMMERCIAL)-01 IAL)/CIVIL ZAHEEN [FINAL N  30{17-04-

BEGUM JARGUMEN |o4-2025 [2025 -
T [D.E. 30
l04-2025
[FINAL
IARGUMEN|
[r's
2 ICS 60/2024 JASHOK 05.03.20[WITHIN 10[YES INO DAYYTO BEj26.03.2025
COMMERC] INISCHAL  VSJes IDAYS [PRIOR TOHEARD [~ P.E.
IAL)/CIVIL ITENDER [FINAL N 28-15.04.2025
ISINGH JARGUMEN |04-2025 [~ D.E|
T [28.04.2025
-  FINAL
IARGUMEN|
[r's
ICS 123/2024 "ENTRAL 11.03.20 [WITHIN 10[YES INO DAYYTO BEJ16.04.2025
COMMERCI [BANK OF25 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL [[NDIA VS| [FINAL ION  30-28.04.2025
[LAXMI JARGUMEN |04-2025 [~ D.E|
T 30.04.2025)
-  FINAL
IARGUMEN|
TS
u ICS 133/2024 [LAHEEK KHANj12.03.20 [WITHIN 10[YES [NO DAYS§TO BE07.04.2025
COMMERCI S. KASIM 25 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL [FINAL N  2923.04.2025
JIARGUMEN |o4-2025 |- D.E|
T 20.04.2025
-  FINAL
IARGUMEN|
TS
5 ICS 119/2024 JANT TRAVELS7.03.20 [WITHIN 10YES INO I3 DAYYTO BE01.04.2025
COMMERC] [PVT LTD VS MDj25 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL IDILSHAD [FINAL ION  26-19.04.2025
JIARGUMEN |04-2025 |- D.E|
T [26.04.2025
-  FINAL
IARGUMEN|
[r's




DISTRICT COURT

ROOM

CASETYPE CASE NO.

DATE
REGIS

NAME VS

OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

6 ICS 118/2024 ISBL PVT LTDp8.03.20|WITHIN 10| 109.04.2025
COMMERC] S. DONE BYps IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL IDESIGN [FINAL ION  13-30.04.2025
JARGUMEN |o5-2025 |- D.E|
T [13.05.2025
-  FINAL
JARGUMEN|
[r's
7 ICS [71/2024 ISH MOHDI18.03.20 WITHIN 10YES INO 13 DAYYTO BE02.04.2025
COMMERC] JAMIR VS5 IDAYS IPRIOR TOHEARD [ P.E
IAL)/CIVIL IDIWAN SINGH| [FINAL JON  13-£26.04.2025
[YADAV JARGUMEN |o5-2025 |- D.E|
T 13.05.2025
-  FINALY
IARGUMEN|
TS
8 IOMP(I) 8/2025 JAVANSE 20.03.20[WITHIN 10[YES INO 13 DAYS§TO BEj17.04.2025
COMM) [FINANCIAL 25 IDAYS [PRIOR TOHEARD |- P.E.
ISERVICES LTD| [FINAL ION  08-29.04.2025
/S TAMANNA| JARGUMEN |05-2025 |- D.E|
GUAIN Ir 8.05.2025
-  FINAL
JARGUMEN|
[r's
ICS 13/2025 [PREM SHARMA|25.03.20/WITHIN 10YES [NO DAYYTO BEj29.04.2025
COMMERCI [PROP OHz25 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL [PRESTRO [FINAL ION  19-13.05.2025
"REATION VS| JARGUMEN |05-2025 [~ D.E|
PAKAN IMPEX| T [19.05.2025
[PRIVATE - FINAL
ILIMITED JARGUMEN|
[r's
1o ICS 137/2024 ISANGEETA 25.03.20[WITHIN 10[YES INO 13 DAYYTO BE08.04.2025
COMMERCI ISHIVHARE VS |25 IDAYS [PRIOR TOHEARD |- P.E.
IAL)/CIVIL TANISH [FINAL N 06-22.04.2025
JERMA JARGUMEN |o5-2025 |- D.E|
T 6.05.2025
-  FINAL
ARGUMEN|
[r's
11 ICS 12/2025 ISTATE  BANK|26.03.20/WITHIN 10YES INO DAYYTO BEj23.04.2025
COMMERCI IOF INDIA VSk5 [DAYS [PRIOR TOHEARD |- P.E.
JAL)/CIVIL JAJEET SINGH IFINAL ION  14-07.05.2025
JARGUMEN |05-2025 |- D.E|
T [14.05.2025
-  FINAL
JARGUMEN|
[r's
139 [SH. BRIJESH KUMAR GARG [SHAHDARA [301, Ne
ICourt
Building
1301, NewlCS(COMMER [CS(COMM) [17.08.2024 [PRV ALLYS LLPfi1.03.20 [Not Filed [Not Filed [NotFiled [NO INO IPE-
(Court ICIAL) ka2/24 S 25 8.04.2025
[Building IMETOMATIC -
INDUSTRIES 15.04.2025
[PVT LTD [FA-
24.04.2022
b
1301, NewlCS(COMMER [CS(COMM) [03.10.2024 [RAM NIWAS VS[17.03.20 [Not Filed [Not Filed [Not Filed [NO INO IPE |
ICourt ICIAL) 518/24 INEELU LADIARs5 2.04.2025
Building JALIAS NILU|
ILADIA 03.04.2025
IDE
[14.04.2025
&
1301, New|CS(COMMER [CS(COMM) [06.01.2023 [PUNJAB ANDi8.03.20[Not Filed [Not Filed [Not Filed [NO INO IPE
ICourt ICIAL) 5/23 ISIND BANK VSj25 I
Building IDEEPA
ICHAUHAN
[THAPA
301, NewCS(COMMER [CS(COMM) [10.09.2024 |ANU  GOYAILJi8.03.20|Not Filed [Not Filed [Not Filed [NO INO IPE-
ICourt ICIAL) W74/24 IPROP  SAGAR]25 [19.04.2025
[Building [NDUSTRIES &
S  SAURABH] [21.04.2025
IGUPTA  PROP| [DE-
ISH KISHAN| [22.04.2025
JAND CO
1301, NewlCS(COMMER [CS(COMM) [09.04.2024 [SACHIN JAIN]20.03.20[Not Filed [Not Filed [Not Filed [NO INO IPE-
ICourt ICIAL) [228/24 SFIRDOUS  [25 [24.04.2025
[Building Settled)




DISTRICT

COURT

CASETYPE CASE NO.

DATE

OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

Is

ROOM REGISTRAT NAME VS
1301, NewCS(COMMER [CS(COMM) 24.03.20|Not Filed [Not Filed [NotFiled [NO INO [PE-
ICourt ICIAL) 1336/24 25 [28.04.2025
[Building DE-
0.04.2025|
b FA-
05.05.2025
1301, NewCS(COMMER [CS(COMM) [02.07.2024 [SUNIL JAIN]27.03.20[Not Filed [Not Filed [Not Filed [NO INO [PE-
ICourt ICIAL) 355/24 AWKISH 25 [14.04.2025))
Building ENTURES PVT| [DE-
[LTD [17.04.2025,|
[FA-
[28.04.2025
1301, NewCS(COMMER [CS(COMM) [06.08.2024 [PARITOSH 27.03.20[Not Filed |[Not Filed [Not Filed [NO INO [PE-
ICourt ICIAL) k24/24 VS5 [21.04.2025,|
Building OUSE O [DE-
TAGNOSTIC [28.04.2025
EALTH CARE b FA-
'VJT LTD [05.05.2025
l10[MS. KIRAN BANSAL,SHAHDARA [ROOM NOICOMMERCIAICS  COMM|01-07-2024 [SUMITRA 03.03.20]NOT INOT INOT INO- INO IPE/03.04.2
IDISTRICT JUDGE, 208 L 354/2024 [TEXTILES V/Ses FILED [FILED [FILED 25
I((COMMERCIAL COURT) [BOMBAY
IDRESSES PROP|
IMUNNI DEVI
[ROOM NOICOMMERCIAICS COMM]|01-06-2024 [RASTOGI 04.03.20[NOT INOT INOT INO- INO IPE/04.04.2]
208 IL 1324/2024 [FASHION PVT25 IFILED [FILED IFILED 25
LTD V/S SANA
IQURESHI
[ROOM NOICOMMERCIAICS COMM]20-03-2024 [NIRAJ KUMARO05.03.20[NOT INOT INOT INO- INO IPE/16.04.2
208 IL 183/2024 /S SMTj25 [FILED [FILED [FILED 25
IRUCHI AND|
IORS
[ROOM NO|ICOMMERCIAICS COMM]|08-05-2024 JANIL PITTI V/S06.03.20[NOT INOT INOT INO- INO IPE/07.04.2
208 IL. 272/2024 JANAK RAJl25 [FILED [FILED [FILED 025
IAGGARWAL
[ROOM NOICOMMERCIAICS COMM]|23-11-2022 [MS MADHAV[10.03.20[NOT INOT INOT INO- INO IPE/09.04.2]
208 IL 657/2022 IMEDICOS V/Sp25 IFILED [FILED IFILED 25
INULIFE CARE
[ROOM NOICOMMERCIAICS COMMf]23-12-2023 [M/S  BIOCON[12.03.20 [NOT INOT INOT INO- INO IPE/19.04.2
208 L 650/2023 [ELECTRIC PVT |25 FILED [FILED IFILED 25
ILTD THROUGH]
TS AR DINESH]
ICHAND
ISHARMA V/§
IM/S  INDIAN|
lor zoTIoAT G
k1 [SH. SANJAY SHARMA-II/SHAHDARA [303, NewCS(COMMER [CS(COMM)4 [10-09-2024 [RAVI ~ SINGHI06.03.20[Not Filed [NO INot Filed [NO INO [22.04.2025
[IDISTRICT JUDGE, ICourt ICIAL) 166/2024 VS  UNITECHJ25
ICOMMERCIAL COURT Building ISECURITY
ISYSTEMS PVT|
ILTD
1303, New/CS(COMMER [CS(COMM) [17.05.2024 [HAVELLS 07.03.20[Not Filed [NO Not Filed [NO INO [07.04.2025
ICourt ICIAL) [204/2024 [NDIA LT VSg5
[Building JASHOK KUMAR|
303, New|CS(COMMER [CS(COMM) [05.09.2024 [RAMANAND  [10.03.20[Not Filed [NO INot Filed [NO INO [26.03.2025
ICourt ICIAL) k71/2024 IGUPTA VS5
[Building [HBAS & ORS
1303, New|CS(COMMER [CS(COMM) [24.10.2024 [BAJAJ [11.03.20 [Not Filed |YES INot Filed |YES IYES [22.03.2025
(Court ICIAL) 547/2024 ISELECTIONS |25
[Building S SHEEMA|
IGARMENTS
kW2 |SH. PAWAN KUMAR MATTOSHAHDARA [C.No 304 [Framing thelListing |Affidavit ofjAffidavit offWritten ral ther
IDJ (COMM-04) fissues f [Evidence itnesses |Arguments|Arguments [stages/He
itnesse laring

IDate




DISTRICT COURT CASE CASENO. DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

ROOM REGISTRAT NAME VS
ICS(COMM)/ [REACH 18-03-2025 INOT INOT INOT INOT INOT FILED|P.E. 24
[250/2023 INTERNATI IFILED [FILED [FILED IFILED 4-2025
[ONAL \E
DS
[ENGINEERS]
[PVT. LTD.
43|MS. PREETI  AGARWAILJNORTH- l106 [Civil ba9/21 03.03.2025 |[KLAS
IGUPTA, DISTRICT JUDGE,[WEST [PRODUCTS V¢
((COMMERCIAL COURT) IRAIN BO
[NTERNATION
AL
571/22 03-03-2025 [RAINBOW
[NTERNATION
AL VS KLAS
[PRODUCTS
[29/23 04.03.2025 [PHOOL KUMAR]
S SHRI RAM|
IGENERAL
[NSURANCE
5/21 10.03.2025 [ETALORS
[TRADERS PVT|
ILTD \E
[LIBERTY
ISHOES LTD.
515/22 10.03.2025 [DIL ~ KUMARI|
VS HDFC ERG
SEN.
[NSURANCE
69/22 10.03.2025 [VISHAL PIPES

LTD. VS OM|
[TRADING CO.

190/23 10.03.2025 [ASSOCIATED
[REFRACTORIE
15 AND|

IINRALS VS
ISANMATI EXIM|
[PVT. LTD.

[752/22 12.03.2025 PAGRITI
[PLASTICS LTD|
S AARA
[PACKAGING
[PVT. LTD.

377/22 18.03.2025 [M/S
[EDGETECH AIR]
/'S M/S AIMER|
JAIRCONDITIO
INING

1846/22 19.03.2025 |GOEL STEEL VS
JETA JUGLA
[BABA METAL

JALLOY

o4/22 24.03.2025 [PUMP SE V§
IBISHWAJEET
JAGARWAL AND|
JORS.

[284/23 24.03.2025 [SANJEEV GOEL
VS MS \E|
[YARNS PVT|
ILTD.

l5o3/2022  [26.032025 [CROCS INC V§
[RAJASTHAN
[FOOTWEAR




DISTRICT COURT

ROOM

CASE TYPE

CASE NO.

1338/21

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGISTRAT NAME VS

[27.03.2025

IM/S  CRYSTAL

la

ISH.VINOD YADAV

1316

[Civil

ICS/Comm./5
b5 /24

131.08.24

unil  Niranjan|
hah Vs. Laxmil
hand Ahuja

3.03.25

ks

ISH. AMIT KUMAR, DISTRICT
WUDGE, COMMERCIAL
ICOURT

INORTH

W6 |SH. UMED SINGH, DISTRICT]

JUDGE (COMMERCIAL)

INORTH

47

SH.  PANKAJ  GUPTA,
IDISTRICT JUDGH
(COMMERCIAL)

ISOUTH
IWEST

1603

Commercial
fsuit

ICS COMM,
k6/2025

28.01.2025

[INDIAN 06.03.20
VERSEAS o5

IBANK \E|

IGEETA MEHRA

[13.03.2025

[20.03.2025

[20.03.202

INIL

INIL

INIL

o3

ICommercial
uit

Ics comM]
513/2024

[15.10.2024

ISTATE  BANK[10.03.20
F INDIA VSpes5
[HIMANSHU
[KUMAR

[17.03.2025

24.03.2025

24.03.202
53

INIL

INIL

INIL

03

ICommercial
lsuit

Ics— comm]
ka4/2024

02.09.2024

IMASCOT 11.03.20
[HEALTH 25

ISERIES PVT]
LTD VS M/§
ISHREE BALAJI|
IDISTRIBUTORS

18.03.2025

o1.04.2025

1.04.202
b

INIL

INIL

INIL

1603

ICommercial
fsuit

Ics— coMm|
k83/2024

28.09.2024

IM/S INEXT}12.03.20
[LOGISTICS 25
JAND SUPPLY]
"HAIN PVT|
LTD VS M/§
[KITCHNRAMA
[FOOD

iR S vafainie]

[19.03.2025

[26.03.2025

26.03.202
b

INIL

INIL

INIL

1603

Commercial
uit

ICS COMM,
9/2025

09.12.2024

[NDIANNICA [20.03.20|
[LEARNING 25
[PRIVATE LTD|
S K SQUARE
[EDUTAINMEN
T

27.03.2025

03.04.2025

03.04.202
9]

INIL

INIL

INIL

03

ICommercial
fsuit

ICS COMM,
[267/2024

18.05.2024

ICANARA BANK|24.03.20]

4.04.202.

4.04.2025

S M/S25
ANGLAM
IDIVYA SHAKTI

4.04.202
53

INIL

INIL

INIL

03

ICommercial
suit

Ics comMm|
524/2024

[21.10.2024

/S CHADHAJ]24.03.20
ICORPORATION f25

[PVT LTD V¢
IM/S JEET]
[LEATHERIE
[MPEX

01.04.2025

108.04.2025

8.04.202
b

INIL

INIL

INIL

1603

Commercial
fsuit

Ics— comm|
b41/2024

29.10.2024

IBANK OFK25.03.20
[[INDIA VS5
[BHARTI
ICHAUHAN

25.03.2025

25.03.2025

25.03.202
b

INIL

INIL

INIL

1603

ICommercial
uit

ICS COMM,
628/2024

10.12.2024

JANKIT 25.03.20
ISINGHAL VSi25
JANKIT KUMAR]
PJAIN

1.04.2025

108.04.2025

108.04.202
53

INIL

INIL

INIL

03

ICommercial
suit

Ics comM]
55/2025

04.02.2025

K C GUPTAR5.03.20
[TRADERS  VSi25
[RONIT BHASIN

1.04.2025

108.04.2025

8.04.202
53

INIL

INIL

INIL




DISTRICT COURT

ROOM

CASE TYPE

CASE NO.

DATE OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

REGL

1603 ICommercial |[CS COMM,J05.10.2024 [STATE  BANKI27.03.20(03.04.2025[10.04.2025[10.04.202 |NIL INIL INIL
suit l502/2024 F INDIA VSps
IPRAVEEN
[PRAKASH
[PATIL
1603 Commercial |CS COMM{27.09.2024 [[NDIAN 28.03.20[04.04.2025[11.04.2025 [11.04.205 [NIL INIL INIL
uit k78/2024 VERSEAS 25
[BANK \E|
[HEMLATA
[KUMARI
W8|VIKAS DHULL, DISTRICT 13 ICommercial |CS(Comm)/4|21-09-2024 [M/S SHINE 2-04-
WDUGE, COMMERCIAL] Isuit 9/24 JARTS 2025
ICOURT-02 ISERVICES PVT] 7-04-
ILTD VS M/ 2025
[BRAND SCAPES]
13 ICommercial |CS(Comm)/5[i6-10-2024 [Puma Se Vs 105-05-
Isuit 17/24 Suresh 2025
8-05-
2025
1613 Commercial |CS(Comm)/6[24-12-2024 [ANKIT l05-05-
suit 166/24 ISINGHAL Vs 2025
JAI PRAKASH] 8-05-
DAIN 025
1613 ICommercial |CS(Comm)/6[26-0: 25 JANIL SHARMA| l02-04-
uit 165/24 /s. MR PANKAJ| 2025
KUMAR GUPTA 7-04-
2025
49 [SH. AMIT BANSAL,| 614 ICommercial |[CS(COMM) [05.10.2024 [STATE Bank ofj05.03.20[PE- [NIL [NIL INIL INIL [NIL
IDISTRICT JUDGE, [Suit l506/2024 [India Vsf25 02.04.2025
ICOMMERCIAL COURT-03 [Kumare Atull
IMadhukar
614 [Commercial |CS(COMM) [16.04.2024 [Ceoma 05.03.20[PE- INIL INIL INIL INIL INIL
Suit [214/2024 IConsulting 25 [27.03.2025
[Private  Limited| DE-
/s. Stup| 09.04.2025
Consultants
[PrivateLimited
614 [Commercial |[CS(COMM) [22.04.2024 [Bank Off12.03.20 |PE- INIL INIL INIL INIL INIL
Suit [226/2024 aharashtra VsJes 02.04.2025)
[Bawa & DE-
[Electronics [16.04.2025
614 ICommercial |[CS(COMM) [03.07.2024 [Punjab Nationall17.03.20 [PE- [NIL [NIL INIL INIL [NIL
[Suit 326/2024 [Bank VsJes 07.04.2025
[Devinder Garg
614 ICommercial |CS9COMM) [02.09.2024 [Canara Bank Vs/17.03.20 [PE- INIL INIL INIL INIL INIL
Suit k34/2024 JASHISH o5 07.04.2025
614 ICommercial |CS(COMM) [28.03.2024 [Central Bank Of{18.03.20[PE INIL INIL INIL INIL INIL
[Suit 178/2024 [[ndia Vs. Rahul2s 17.04.2025
[Kumar DE-
[30.04.2025
614 [Commercial |[CS(COMM) [25.07.2024 [State Bank Ofl19.03.20 [PE- INIL INIL INIL INIL INIL
[Suit 377/2024 [ndia Vs. Sunil2s 29.03.2025
[Daga
614 ICommercial [CS(COMM) [107.12.2024 [MOGLI ~ LABS[19.03.20 [PE- INIL INIL INIL INIL INIL
[Suit 25/2024 S MAHIDj25 08.04.2025
[FASHION




DISTRICT COURT CASETYPE CASENO. DATE
ROOM REGL

OFPETITIONER  DATE OF CASE MANAGEMENT HEARING

14 Commercial |CS(COMM) [16.01.2025 IPE- [NIL [NIL INIL INIL [NIL
Suit [28/2025 s. ASHApPS5 14.04.2025
IBANSAL
[PROPRIETOR
JABRETAIL
ISTORE
I50 |[SH. RAKESH PANDIT,SOUTH 1509 ICS(COMM) |540/2024  [28.10.2024 [COOLREF 02.03.20[24.04.25  [24.04.2025} F F L
IDISTRICT JUDGE,WEST [ENGINEERS VS24
ICOMMERCIAL COURT-04 VELCOME
[ENGINEERS
1509 ICS(COMM) [62/2024 29.01.2024 |[AMBER NATH|03.03.20[PE- 25.03.2025 F F |
IBANERJEE VS5 20.05.25
INARESH IAND
[KUMAR 27.05.2025
& DE-|
03.07.2025
ND
509 ICS(COMM) |22/2024  [30.08.2024 [KUNAL [19.03.20 [21.04.2025 [21.04.2025 | __ L B B
ISHARMA VS5
IMANSI
IAGGARWAL
1509 ICS(COMM) |43/2022 08.02.2022 [ANS  GLOBALJ26.03.20[23.04.2025[23.04.2025| | | |
S 25
ISECRETARY,
INATIONAL
IMEDICAL
ICOMMISSION
509 ICS(COMM) |195/2022  [19.04.2022 [IDBI BANK VS§28.03.20[24.04.2025[24.04.2025| B B [
[HARISH SINGH[25
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